[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF FEBRUARY 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT
ION NAME FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCE WITNESS TS NTS EARING
ES DATE

MS. NEELOFER ABIDAICENTRAL 01, Recovery ICS COMM-p01.07.2025 [VIVEK KUMARJFRAME (03.03.2026 106.03.2026(11.03.2026/24.03.2026 [24.03.20
IPERVEEN DISTRICT JUDGE [Extension [708/2025 IGUPTA VS. AIRCOND ON| 26
((COMMERCIAL COURT)-01 Block, Tis| IAUTOMATION 26.12.20
[Hazari INDIA PVT.LTD. |25
[Courts,
IDelhi
1301, Recovery ICS COMM-02.07.2025 J.D. SALESFRAME [23.02.2026 106.03.2026(07.03.202 [----- |- -mmmmm
[Extension 731/2025 ICORPORATION VS/D  ON| 6
[Block, Tis| ZAKOOPI 22.12.20
[Hazari INFRATECH PVT,|25
[Courts, ILTD.
IDelhi
1301, Recovery ICS COMM-26.09.2025 [PREM COLOR(20.02.2018.03.2026 23.03.2026(28.03.202 [------ Fmmmmmm -mmmm
[Extension 1055/2025 ICHEM PVT. LTD.26 6
Block, Tis| [VS. GOKUL MAULJ
[Hazari ISUGARS LTD.
[Courts,
IDelhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [962/2025 02.09.2025 [M/S B R02.02.20[13.02.2026 13.02.2026 [24.02.202 [30.03.2026 (06.04.20
IDISTRICT JUDGE IAGROTECH LTD26 06.03.2026 06.03.2026/6 26
I((COMMERCIAL COURT)-02 [VS. VIVEK SINGLA [17.03.2026
1306 ICS(COMM) [1352/2025 [20.12.2025 [RADHEY SHYAM09.02.20[18.02.2026 18.02.2026[23.02.202 [17.03.2026 [17.03.202
[VS. MCD 26 03.03.2026 03.03.2026/6 6
09.03.202
1306 ICS (COMM) [1224/2025 [20.11.2025 [M/S R K GOEL17.02.20[28.02.2026 28.02.2026(03.03.202 [04.04.2026 [08.04.20
IABHEY KUMAR26 16.03.2026 16.03.2026 |6 26
JAIN VS. MCD 24.03.202
6
1306 ICS (COMM) [348/2025 [28.03.2025 RAMESH BRIJ LAI}19.02.20[28.02.2026 28.02.2026(13.03.2026/06.04.2026 [15.04.202
ISANATANI VS.)26 [20.03.2026 120.03.2026(27.03.202 6
[VISHAL 6
IAGGARWAL
1306 ICS(COMM) [1216/2025 [18.11.2025 [FAIZAN BAIG Vs§24.02.20[12.03.2026 [12.03.2026 [24.03.202 [30.04.2026 (07.05.202|
IMOHAMMAD 26 10.04.2026 10.04.2026 (6 6
IMUHEET ALAM 13.04.2026]
I3 [MS. DEVENDER KUMARCENTRAL INIL
ISHARMA, DISTRICT JUDGE,|
ICOMMERCIAL COURT-03




DISTRICT

COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

IDELHI

L ROOM REGI T VS RESPONDENT

4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 14.11.2025 [DEEPU JINDAL VS|06.02.20PE-10.03.2026 ANDBEFORE [BEFORE [BEFORE |09.04.20 [NA
[DISTRICT JUDGE), [EXTENSIO (COMM.)- IMCD & Anrs. 26 11.03.2026 DE-PE- DE- 09.04.2026 26
ICOMMERCIAL COURT-04 IN  BLOCK| 1190/2025 23.03.2026 ANDI10.03.2026 [23.03.202

[THC 24.03.2026 6

[DELHI

1304 RECOVERY [CS (COMM)-24.11.2025 [YOGESH 109.02.20PE- 16.03.2026 ANDBEFORE BEFORE [BEFORE [14.04.202[NA
[EXTENSIO 1238/2025 IAGGARWAL VS.25 17.03.2026 DE-PE- IDE- [14.04.2026 6

IN  BLOCK| IMCD 06.04.2026 AND[16.03.2026 [06.04.202

[THC 07.04.2026 6

[DELHI

1304 IRECOVERY [CS 24.07.2023 [SANA HERBAL PVT| [PE- 12.03.2026 ANDBEFORE [BEFORE [BEFORE [06.04.20 [NA
[EXTENSIO (COMM)571/ ILTD V/S MOHSIN| 13.03.2026 AND DE-PE- IDE- 6.04.2026 |26

[N BLOCK| 2021 IDELHIVI AND ANR 25.03.2026 AND[12.03.2026 [25.03.202

[THC 27.03.2026 6

[DELHI

I5 [SH. MANOJ KUMAR|CENTRAL INIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05

6 [SH. RAM LAL MEENA, DJ|CENTRAL uio ICS (COMM) [608/2025 [27.05.2025 [M/S. S.K|04.02.20PE-11.03.2026 &111032026 08.04.202 [15.04.2026 [15.04.202[NA
ICOMM-06 TIS HAZRI COURT]| ICONSTRUCTION |26 25.03.2026 DE 6 6
ICENTRAL DELHI VS. DELHI JAL 08.04.2026 &

IBOARD 15.04.2026

kio ICS (COMM) [1098/2025 [15.10.2025 [YOGESH 109.02.20[PE-16.03.2026  DE[16.03.2026 [23.03.202 [06.04.2026 [06.04.20 [NA
IAGGARWAL VS|26 23.03.2026 6 26
IMCD

Z500) ICS (COMM) |675/2025 05.06.2025 [LALIT KUMAR VS.16.02.20 [PE-23.03.2026 &123.03.2026(06.04.202 [20.04.2026 [20.04.20 [NA
IDELHI URBAN[26 130.03.2026 DE| 6 26
ISHELTER 06.04.2026 &
IMPROVEMENT 13.04.2026
[BOARD

7 |SH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) [583/2025 21.05.2025 [VIKAS SHARMA VS03.02.20[17.02.2026 17.02.2026 [23.02.202 [06.03.2026 [23.03.20 [NIL
IGUPTA, DISTRICT JUDGE, IGAGAN 26 6 26
ICOMMERCIAL COURT-07 [PHARMACEUTICAL|

IS AND ORS.
1302 ICS(COMM) [1248/2024 [14.11.2024 |[PARVEEN KUMAR]22.09.20[27.02.2026 27.02.2026[27.02.202 [18.03.2026 [27.03.202[11.03.2026(]
ISHARMA VS MCD |25 6 IDE)
1302 ICS(COMM) [817/2025 18.07.2025 [Narender Kumarj17.02.20 [17.02.2026 16.03.2026 [16.03.2026/07.04.2026 (13.04.202[NIL
iSahu vs M/s Mil26 6
(Overseas Expor
[PVT. LTD.

8 [SH. RAMESH KUMAR -IIJCENTRAL 08 [TRADE ICS COMM-22-07-2025 [LEVI STRAUSS ANDNIL INIL INIL INIL NIL INIL ICASE
IDISTRICT JUDGE, [EXTENSIO MARK 830/2025 ICO. VS.MUKESH| [DECIDED
ICOMMERCIAL COURT [N  BLOCK| [TTWARI ION

[THC 20.02.2026|
[DELHI

9 |[SH. ANIL ANTIL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL
ICOURT-09

o [SH. AJAY PANDEY,CENTRAL [o7 [Civil CS/Comm./1j04/11/25  |SH. ASHOK ARORA [--—
IDISTRICT JUDGE, 153/2025 Vs. MUNICIPAL
ICOMMERCIAL COURT ICORPORATION OH




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT
1307 (Civil ICS/Comm./1 14/10/25 IANIL KUMARF---- === === - - - ===
096/2025 PROP. OF M/S A.K
IAND CO. Vs.
MUNICIPAL
ICORPORATION OF
[DELHI
Bo7 ICivil CS/Comm./1[17/11/25  BANK OF BARODA [
[204/2025 [Vs. MOHD,|
IMEHRAJ
07 (Civil ICS/Comm./1 04/01/25 [SPONTANEOUS - - - - [ - -
l0/2025 ICOMMUNICATION
[PVT. LTD. Vs.
[VAISHNO
ICOMMUNICATION
IAND ANR.
1 (SH. MUKESH KUMAR,CENTRAL |NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
2 SH. LAL SINGH, DISTRICTICENTRAL
WUDGE, COMMERCIAL
ICOURT
13 [SH. RAKESH PANDIT,,CENTRAL 02 lcivil suit ICS(COMM)- 9.11.2025 |ASHA GOEL V§
[IDISTRICT JUDGE,| 1276/2025 MCD
ICOMMERCIAL COURT
Koz lcivil suit ICS(COMM)- [07.07.2025 [SHAH RUKH KHANYES
777/2025 VS A TO Z
ICHEMICALS
ko2 lcivil suit ICS(COMM)- [23.05.2025 [HARKESH LUTHRAYES
600/2025 ((SINCE DECEASED))|
[VS YOGESH DOGRA|
ko2 lcivil suit ICS(COMM)- [18.09.2025 M/s AKZONOBEL
1045/2025 INDIA LIMITED
S
[Krishna Trading|
ICompany
4 [SH. ASHUTOSH KUMAR,WEST lcs Cs 09-10-2025 |STATE BANK OHo9-02- [Nil INil INil INil INil INil
[IDISTRICT JUDGE| (COMM)/83 INDIA Vs RUCHI2026
((COMMERCIAL COURT) 2/2025 (OBERAI PROP OF
[HARI TRADERS
lcs CS 09-10-2025 [STATE BANK OF10-02- [Nil INil INil INil INil INil
(COMM)/831 INDIA Vs KAVITAR2026
/2025 [PROP OF VAISHNO|
IMPEX
5 [MS. PREETI AGARWALWEST INIL
IGUPTA, DISTRICT JUDGE|
I((COMMERCIAL COURT)-02
16 (SH. RAGHUBIR SINGH, WEST INIL
[IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
7 [SH. SANJEEV AGGARWAL,WEST [NIL

IDISTRICT JUDGHE
((COMMERCIAL COURT)




SR COURT DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGI RESPONDENT
18 [SH. RAJ KUMAR TRIPATHI, ST [NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)
19 (SH. NARESH KUMAR|WEST [NIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)
20[SH. PULASTYAINEW DELHI [NIL
IPARAMCHALA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01
21 [SH. SANJAY KHANAGWAIINEW DELHI |1 ICS(COMM) [717/2023 23.12.2023 |CANARA BANK VS.16.02.20 ALREADY FILED  [NOT [NOT IDATE NOTDATE [FINAL
IDISTRICT JUDGE| ISATNAM SINGH 26 IFILED IFILED IGIVEN INOT IARGUMEN|
I((COMMERCIAL COURT) GIVEN T/
04.04.2026|
(CS(COMM)  [718/2023 23.12.2023 |CANARA BANK VS.16.02.20 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
ISANJAY SINGH]26 [FILED [FILED IGIVEN INOT IARGUMEN|
ISAITHALA GIVEN [T/ K
09.04.2026|
ICS(COMM)  [719/2023 23.12.2023 |CANARA BANK VS.16.02.20 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
[VIRENDRA SAH 26 [FILED [FILED IGIVEN INOT IARGUMEN|
GIVEN [T/
109.04.2026|
I(CS(COMM) [566/2024  [19.07.2024 [HAHNEMANN 23.02.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE [FINAL
ISCIENTIFIC 26 [FILED [FILED IGIVEN INOT IARGUMEN|
[LABORATORY GIVEN T/
INDIA PVT. LTD,| 102.05.2026
[VS. MEERA
[RASTOGI
22MS. DEEPALI SHARMA,NEW DELHI [NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
|23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)R6.11.2024 [CANARA BANK Vs, 02.02.20NIL INIL INIL INIL INIL 12.02.2026
WUDGE(COMMERCIAL ICourt 537/24 [Yogesh Chhabra 26
ICOURT) Block-T
12, New(Civil Suit CS (COMM)08.04.2025 |[STATE BANK OF10.02.20[23.03.2026 INIL INil INTL [NIL NA
ICourt 176/25 INDIA Vs. SOMBIR}26
Block-I [KUMAR
12, New(Civil Suit CS (COMM)p1.07.2025 [Ramkesh Vs/12.02.20(02.03.2026 INIL INil INIL INIL INA
ICourt 289/25 Municipal 26
[Block-T (Corporation of Delhi
24 [MS. ANURADHA SHUKLASOUTH 16, NewCommercial [CS (COMM)o07.10.2024 [MAX SMART|09.02.20[01.04.2026 01.04.2026 [05.05.202 [20.07.2026 |- -
IBHARDWAJ, DISTRICT] ICourt 1469/2024 ISUPER SPECIALITY|26 6
WUDGE(COMMERCIAL [Block-I [HOSPITAL VS|
ICOURT) JOHN JAMES
16, NewCommercial |CS (COMM)20.03.2024 VEDANGSOFT PVT|13.02.20 [15.04.2026 15.04.2026 [25.05.202 [30.07.2026 |- -
ICourt 142/2024 ILTD VSi26 6
IBlock-I [DRIVEROAD
ISOLUTION
6, NewlCommercial [CS (COMM)06.10.2025 [BANK OF INDIA VSi28.02.20[17.04.2026 [17.04.2026 [29.05.202 [09.07.2026 | -
ICourt l456/2025 ISHALINI BHAMBRIj26 6
Block-T & ORS




DISTRICT

COURT
ROOM

CASETYPE CASE NO.

DATE
REGI

OF

P.
VS

ONER NAMEDATE OF CASE MANAGEMENT HEARING
RESPONDENT

25 [SH. SANDEEP YADAV ISOUTH 7, NewCommercial |CS 23-07-2024 [NB Marketing Pvi12-02- |[Within two weeks ~ Within twoPE onWiithin twol46129 -
ICourt ICOMM/353/ ILtd vs. Raj Kumar2026 eeks l06/03/202jweeks after]
IBlock-1 2024 Garg Prop of AMH| 6 &closure  of|
Wellness 17/03/202|DE
6 and DE
on
27/03/202]
P

26 (SH. AJAY KUMAR JAIN,SOUTH 129, NewCommercial [CS (COMM.)06.05.2025 [M/S VED TRADERS |02.02.20- F - - - 25.03.2026
IDISTRICT JUDGE (Court 242/2025 VS WALNUT [26
((COMMERCIAL COURT, Block-1T [HEALTH CARE|
((DIGITAL)-04 [PVT. LTD.

129, NewCommercial [CS (COMM.)07.03.2025 [STATE BANK OFo03.02.20- 3 - o - 18.03.2026
ICourt 116/2025 [INDIA VS |26
Block-IT [RAVINDER & ORS.

F|§H. LOKESH KUMAR[SOUTH ko, NewCS/COMMER |CS/COMM/313-01-2023 [PANASONIC LIFEi5-01- | l09-10- - I [Final 11-02-2026
ISHARMA, DISTRICT] ICourt ICIAL 3/2023 ISOULUTIONS 2024 2024 |[Argument|
WUDGE(COMMERCIAL [Block-IT INDIA P. LTD. VS| s
ICOURT) IAMIT

[ENTERPRISES
ko, NewCS/COMMER [CS/COM/38 08-06-2023 M/S NLMK INDIA10-07- [ 14-05-2025 I S [12-02-2026)
ICourt ICIAL 2/2023 ISERVICE CENTER[2024
Block-11 S POSCO|

[POGGENAMP

[ELECTRICAL

ISTEEL
ko,  New/CS/COMMER [CS/COM/54 [27-09-2023 |[AKMY BUILDCON|25-09- |- [26-11-2024 |- F [Final 06-03-
ICourt ICIAL l4/2023 P. LTD. VS SMO2024 |Argument2026
Block-IT [ENTERPRISES P s

[LTD.
ko,  New/CS/COMMER [CS/COMM/9[24-02-2025 [IENERGIZERS  ITi18-09- | - - S - 20-02-
[Court ICIAL 9/2025 ISERVICES VS PVR[2025 2026
Block-IT INOX LTD.
ko, NewCS/COMMER [CS/COMM/607-11-2023 [M/S GOLDEN]29-01- | S o - - 20-04-
[Court ICIAL 12/2023 [FOODS PRODUCTS]2026 2026
Block-IT [VS. RAVI KANT|

IAWASTHI

28 MS RAVINDER BEDI,SOUTH-EAST 18 BLOCK 1ICS(COMM)  [1033/2025 [15-12-2025 [STATE BANK OFo05-02- [20-02-2026 [20-02- 126-02- 26-02-2026 [24-02-
[DISTRICT INDIA Vs RAJ2026 2026 2026 2026
WUDGE(COMMERCIAL IKUMAR
ICOURT)

29 [SH. LALIT KUMAR ISOUTH-EAST |14 I(CS/COMM/7823.09.2025 [M/S VS M/S 06.02.2026 Within  15[25.02.202 | [ -
ILD. DJ COMM-02, DJ-COMM- l0/2025 [UNILINE [HEXXA days 6
2, SAKET COURTS, NEW,| [ENERGY G EQ|
IDELHI. SYSTEM ISYSTEM

S
ICS/COMM/4 |05.06.2025 SUNCARE VS IMAKKE [10.02.2026 Within ~ 1520.02.202 | - -
91/2025 [FORMULAT M days
[ON PVT) [HEALT
ILTD. HCARE
[PVT
LTD.
ICS/COMM/5 |09.06.2025 [SUNCARE VS IMAKKE [10.02.2026 Within  15[20.02.202 | (- (-
l07/2025 [FORMULAT M days 6
[ON PVT) HEALT
[LTD. HCARE
[PVT
ILTD.
ICS/COMM/9 [14.09.2022 [YOKOHMA VS INDIA [16.02.2026 01.04.202 | L L
138/2022 INDIA PVT, BIZ 6
[LTD ICOM
ICS/COMM/6 [23.08.2025 [INDIA BIZVS [YOKOH [16.02.2026 Within  1501.04.202 [ L L
83/2025 ICOMM MA days 6
INDIA
PVT
ILTD.




DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

DATE

ONER NAMEDATE OF CASE MANAGEMENT HEARING

RESPONDENT

[PANDEY, DISTRICT JUDGE
I((COMMERCIAL)-01

ICS/COMM/16[24.02.2025 [ROCK ASIAVS ISHIKHA[17.02.2026 [Within  15(13.03.2026{ L L
8/2025 [PVT LTD. BHARD days
WAJ
ICS/COMM/8 [03.11.2025 |ABRARI VS [YOGES [20.02.2026 [Within  1513.03.2026] [ [
182/2025 (GADJET H days
TRADING ICHAND
OLA
ICS/COMM/3 [20.09.2024 [M/S VIKASVS IM/S 21.02.2026 ithin  15(16.03.2026 [ [
6908/2024 [PUBLISHIN IANJANE| days
G HOUSE [YA
[BOOK
HOUSE
ICS/COMM/6 [24.07.2025 [BHUSHAN VS IGUNEE [27.02.2026 Within  15[25.03.202 | - -
l01/2025 [DEALMARK T days 6
ISINGH
ISETHI
IDR. RAKESH KUMAR,SOUTH-EAST|NIL
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

131 [MS. ANU GROVER BALIGA [SOUTH-EASTNIL

132 [MS. NEELAM SINGH ISOUTH-EAST [NIL

I33MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST [NIL
IDJ(DIGITAL)-07, SOUTH]

[EAST DISTRICT,

135 MS VEENA RANI, DISTRICT|SOUTH-EAST[NIL
WUDGE(COMMERCIAL
ICOURT)

I36|SH. DEVENDER KUMAR,EAST [209 [RECOVERY [226/2025 [13-08-2025 |AJAY GUPTA VS[16-02- [NIL INIL INIL NIL INIL IP.E.-16-03-
IDISTRICT JUDGE IASHWANI SHARMA[2026 2026, 18-
I((COMMERCIAL COURT) 03-

12026,19-
03-2026,
IDE-27-03-
2026, 01
04-
2026,02-
209 RECOVERY [257/2025 15-09-2025 [PANKAJ GUPTA VS.13-02- [NIL INTL INIL INIL INIL [P.E-23-03-
[LOCKSISH 2026 2026, 24|
IDIGITECH  INDIA| 03-
PVT.LTD. 2026,25-
03-2026,
D.E. 06
04-2026,
07-04-

|| 2026, 08

B7[MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGE|
((COMMERCIAL COURT)

138 SH. GORAKH NATH[NORTH-EAST|NIL




DISTRICT COURT CASETYPE CASENO. DATE

ROOM REGIL

OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING
VS RESPONDENT

139 |[SH. SUDESH KUMAR,SHAHDARA [301, New(CS(COMMER [CS(COMM) [16.10.2025 [SHREE BANKEY|NIL [Not Filed Not Filed |[Not Filed [NO INO IPE
IDISTRICT JUDGE,| (Court ICIAL) 608/2025 IBEHARI FABRICS| 27.02.2026
ICOMMERCIAL COURT-01 [Building [PVT LTD Vs. SILKI| IAND

IGODHAPROP  SIVI| 28.02.2026
ICOLLECTION IDE
[12.03.2026
IAND
Lo a
Bo1, NewCS(COMMER [CS(COMM) }12.07.2025 [RAJU SINGH VSJNIL  |Not Filed INot Filed |[Not Filed [NO INO P.E. -
(Court ICIAL) 1436/2025 [RAMESH KUMAR| 19.03.2026
Building SHARMA &
20.03.2026
ID.E.
07.04.2026
&
9 A
1301, NewCS(COMMER [CS(COMM) [23.01.2025 [SHRI ~SURENDERNIL [Not Filed [Not Filed [Not Filed [NO INO 25.02.2026
ICourt ICIAL) 52/2025 [KUMAR  MISHRA| IAND DE
Building [Vs. MD ASIF 109.03.2026
[FA
25.03.2026
uoMS. KIRAN BANSALJSHAHDARA [ROOM NOCOMMERCIA|CS  COMM|18-11-2025 Manju jain Prop. Pflo3/02/2 NOT FILED INOT [NOT [NO- INO IPE/10-03-
IDISTRICT JUDGE | 208 L 656/2025 IMS Ikon Wires Vs/026 [FILED [FILED 2026
I((COMMERCIAL COURT) |Ashok Gulati
[ROOM NOCOMMERCIAICS  COMM08-10-2024 [Shiv Kumar Gandhi10/02/2 [NOT FILED INOT INOT INO- INO IPE/10-03-
208 L 526/2024 [Vs. Sanvie Retail Pvt(026 [FILED [FILED 2026
[ROOM NOCOMMERCIAICS COMM) 23-12-2025 (Canara Banak Vs}i16/02/2 NOT FILED INOT INOT INO- INO IPE/16-03-
208 IL [724/2025 [Naman Grover 026 [FILED [FILED 2026
IROOM NOCOMMERCIAICS COMM) 05-04-2025 |Anchal Aggarwal Vsji7/02/2 [NOT FILED INOT INOT INO- NO IPE/17-03-
[208 IL 207/2025 [Punnet Gupta 026 [FILED [FILED 2026
[ROOM NOCOMMERCIAICS COMMo7-02-2025 |Ayush ~ jain  Vsj21/02/2 [NOT FILED INOT INOT INO- INO IPE/07-03-
1208 L 91/2025 [Encana Internation/o26 IFILED IFILED 2026
land Others
[ROOM NOCOMMERCIAICS COMMj15-12-2025 (State Bank of Indaia23/02/2 [NOT FILED INOT INOT INO- INO IPE/07-03-
208 L [707/2025 [Vs. Bhubnesh/026 [FILED [FILED 2026
ISharma
IROOM NOCOMMERCIA|CS COMM]|18-11-2024 (Campus Eai India24/02/2 NOT FILED INOT INOT INO- INO IPE/07-04-
208 IL. 587/2024 [Pvt. Vs. Hashstudio (026 [FILED [FILED 2026
IROOM NOCOMMERCIAICS COMMp22-08-2025 (State Bank of Indaia24/02/2 [NOT FILED INOT INOT INO- NO IPE/20-03-
[208 L 518/2025 s. Navratan Malo26 [FILED [FILED 2026
[Bafna Proprietor
[ROOM NOCOMMERCIA|CS COMM05-03-2025 Balaji Trading Vs[24-02- [NOT FILED INOT INOT INO- INO IPE/20-04-
208 L 139/2025 IM/s  Sahil Cable2026 [FILED [FILED 2026
Industry

41 |[SH. SANJAY SHARMA-II/SHAHDARA [NIL
[IDISTRICT JUDGE,

ICOMMERCIAL COURT

42 |[SH. PAWAN KUMAR MATTOISHAHDARA [C.No 304 [COMMERCIACS(COMM)/ |[SHIV 03-02-2026 INOT [NOT FILED NOT INOT [NOT FILEDP.E. 23|
IDJ (COMM-04) IL 519/2025 |KUMAR VS IFILED FILED IFILED 04-2026

M/S  ASS
[ENTERPRIS
ES




DISTRICT COURT CASETYPE CASE NO. ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
ICOMMERCIA|CS(COMM)/ AJAY 12/02/2026 INOT [NOT FILED INOT [NOT INOT FILEDP.E. 27|
L 358/2025 [KUMAR VS FILED IFILED IFILED 04-2026
MOHD.
[NADEEM
ICOMMERCIA |CS(COMM)/ [RAJBIR 25-02-2026 INOT [NOT FILED INOT INOT INOT FILED[P.E. 18|
L 573/2025 AGARWAL FILED FILED FILED 05-2026
[PROP. OF|
M/S  RAJ|
CHEMICALS|
VS M/S
ICONTINUO
[1¢ NVETNO|
¥43|SH. DEVENDER KUMARNORTH- o6 (Civil 21/2020 08-01-2020 [SHERAWALI
WANGALA, DISTRICT JUDGE,WEST IDEVELOPERS LLP|
ICOMMERCIAL COURT Vs M/S MAJESTY|
[HOMES AND ORS.
[701/22 127-08-2022 |ABHISHEK GARG|
s MOHD IMRAN
738/23 27-09-2023 [STATE BANK OF
INDIA Vs MR|
INAVEEEN GUPTA|
[PROP. OF M/S|
[BHARAT PRODUCT|
INDIA
806/22 14-10-2022 |AMIT AGGARWAL
[Vs DAVENDER EGG|
[FARM
833/22 02-11-2022 [MOHAN INFINITY|
Vs IMPACT CABLES|
JAND ANR
177/23 03-08-2021 [ZAKIR HUSSAIN Vg
THE NEW INDIA
IASSURANCE  CO,|
ILTD.
642/23 05-09-2023 [PROMOD KUMAR|
IGANDHI Vs
ISANJAY GANDHI
30/20 20-01-2020 M/S RAJDHAN]
[FLOUR MILLS LTD|
[Vs RAKESH KUMAR|
191/24 26-03-2024 Monika Vs National
[Insurance Company|
[Limited
503/22 [7-6-2022 ICROCS INC Vs
RAJASTHAN
[FOOTWEAR  AND|
IORS
350/23 03-05-23 [UNEX PROFILES Vs
ISPEED
[ENTERPRISES AND|
IANR.
687/22 22-08-22 IMAHENDER  PAL
MAGGON V|
[BOSCH LIMITED




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
1862/22 l10-11-22 BOSCH LTD Vs
IMAHENDER  PALJ
IMAGGON

1284/23 17-4-23 ISANJEEV GOEL V5|
IMS V' S YARNS PVT|
LTD

207/21 17-3-21 IPRITAM  KUMAR|
IMITTAL AND ORS. |
Vs SAURABH]|
[TANWAR AND ANR

543/21 16-10-21 M/S AUTO
ILOGISTICS INDIA|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
[LTD.

120/22 22-2-22 IM/S PANNU CAR|
RENTAL PVT LTD|

s THE NEW INDIA|
IASSURANCE  CO,|
ILTD.

121/22 22-2-22 IM/S PANNU CAR|
RENTAL PVT LTD|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
ILTD.

122/22 22-2-22 IM/S/ PANNU CAR|
RENTAL PVT LTD|
[Vs THE NEW INDIA|
IASSURANCE  CO,|
[LTD.

148/23 24-2-23 IM/S AAKAR PIPING|
ISOLUTIONS  PVT|
ILTD. Vs SH|

ISANJEEV SHARMA
44 [SH.VINOD YADAV | 205 (Civil ICS(Comm.)/ 21.08.25 Century Plasti 05.02.26
IDISTRICT JUDGE, 605/25 Industries Vs. Shree|
I((COMMERCIAL COURT) ILakhmi Chand|
[Engineering Works
ICS  (Comm)p2.02.24 Oum Lamitech Pvt 12.02.26
103/24 Ltd Vs  Premie
[Laminates,

[Partnership Concern

ICS (Comm)p2.02.24 Oum Lamitech Pvt] 12.02.26
104/24 ILtd Vs S Desu
ICS(Comm) [05.04.25 IABHAY JAIN Vg 16.02.26
244/25 [Ashiana Ispat]

[Limited
ICS(Comm) [22.08.25 IMADHAV KRG 120.02.26
606/25 ILIMITED Vs|

ISATINDER KAUR
(CS(Comm) [12.07.25 The Supreme| 27.02.26
516/25 [ndustries Ltd Vs

|Ashok Kumar




DISTRICT COURT DATE

CASETYPE CASE NO. OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
IM/S 28.02.26
[ELECTROWEIGH
ISOLUTION Vs M/S|
ISHIV GANGA
ISTONE CRUSHER
D ANR.
45 [SH. JAGDISH KUMAR,[NORTH [NIL
IDISTRICT JUDGE|
ICOMMERCIAL COURT
KW6|SH. SHAILENDER MALIK/NORTH [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
47 [SH. RAJ KUMAR, DISTRICT[SOUTH 03 ICOMMERCIA|CS COMM.17.10.2025 [M/S KRISHNAVI07.02.20[16.02.2026 16.02.2026 [NIL INIL INIL INIL
WUDGE (COMMERCIALWEST L SUIT 553/2025 INDIA VS M/Sp6
ICOURT-01 IANKUR EXPORTS
1603 ICOMMERCIA|CS COMM.14.11.2025 |CANARA BANK VS§j11.02.20 [11.03.2026 11.03.2026 [NIL INIL INIL INIL
L SUIT 626/2025 IDHAIRYA NATH|26
JHA
1603 ICOMMERCIA|CS COMM.31.10.2025 [DYNAMIC AIR AND[21.02.20[28.03.2026 28.03.2026NIL INIL INIL INIL
IL SUIT I590/2025 ISEA CARGO VSl26
JASWINDER
ISINGH
03 I(COMMERCIA|CS COMM.{17.05.2025 [M/S SERVITOR[23.02.2028.02.2026 28.02.2026NIL INTL [NIL [NIL
IL SUIT 244/2025 INTELLIGENCE VSj26
[FEEDING
[BILLIONS PVT LTD
1603 (COMMERCIA|CS COMM.i1.11.2025 AJIT KUMAR VS24.02.20/06.03.2026 06.03.2026[NIL INIL INIL INIL
L SUIT 613/2025 IM/S MSD FAMILY|26
[RESTAURANT AND|
IORS
1603 ICOMMERCIA|CS COMM.p1.07.2025 |[UCO BANK VS UDIT|25.02.20(02.03.2026 102.03.2026|NIL INIL INIL INIL
L SUIT 337/2025 26
03 ICOMMERCIA|CS COMM.,01.07.2025 [UCO BANK VS UDIT|25.02.20/02.03.2026 02.03.2026NIL NIL INIL [INIL
IL 1352/2025 26
[EXECUTION
03 [COMMERCIA|CS COMM.20.11.2025 [CANARA BANK VS27.02.20[17.03.2026 17.03.2026 NIL INIL INIL INIL
L 642/2025 IRAHUL KUMAR 26
[EXECUTION
1603 ICOMMERCIA|CS COMM.03.06.2025 [SHYAM LAL VS§27.02.20[12.03.2026 12.03.2026 [NIL INIL INIL INIL
L 312/2025 KAMAL ADHIKARI |26
[EXECUTION
603 ICOMMERCIA|CS COMM.02.09.2025 [PUNJAB NATIONAL28.02.20[13.03.2026 13.03.2026 [NIL INIL INIL INIL
L k70/2025 [BANK VS26
[EXECUTION [HIMANSHI YADAV
kU8|SH. BALWANT RAI BANSAL, 13 ICommercial |CS 45138 Quality Test House [02-02- PE - 06/04/26 &..
IDISTRICT JDUGE, ISuit (COMM)/35 Vs 2026 l07/04/26
ICOMMERCIAL COURT-02 2/2023 ISonal Fabricators P.| IDE — 13/04/26 &
ILtd/ 14/04/26
IF.A — 20/04/26




DISTRICT

COURT

CASE TYPE

CASE NO.

DATE

OFP:

ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
13 ICommercial |CS 28-03-2025 [Kavya Enterprises [10-02- [PE —13/03/26
ISuit (COMM)/162 s 2026 IDE — 27/03/26
/2025 [National Const. Co. [F.A — 01/04/26
1613 (Commercial [CS 05-07-2025 |Amit Chaurasia 17-02- [PE - 20/03/26 &...
ISuit (COMM)/35 Vs 2026 23/03/26
9/2025 Rishabh Bhandari IDE - 28/03/26 &
30/03/26
[F.A— 06/04/26
13 (Commercial [CS 06-05-2025 [PNB 25-02- [PE - 20/03/26
Suit (COMM)/22 Vs 2026  |DE - 01/04/26
7/2025 IDeepak Kr. Sharma [F.A — 07/04/26
13 ICommercial |CS 13-12-2024 [SBI 27-02- [PE - 27/03/26
Suit (COMM)/64 s 2026  |DE - 10/04/26
/2025 [Bijoy Pandit IF.A —17/04/26
49 [SH. GAUTAM MANAN,| 614 (Commercial [CS(COMM) [02.01.2023 [PAWAN CHAUHAN|04.02.20[PE — 23.02.2026 INIL INIL INTL INIL INIL
IDISTRICT JUDGE,| ISuit l04/2023 [Vs. ASIAN|26
ICOMMERCIAL COURT-03 ICONSTRUCTION
ICOMPAN
14 (Commercial [CS(COMM) [29.11.2025 [UNION BANK ONo08.02.2 [PE-24.02.2026 DE-NIL INTL [NTL INTL INTL
ISuit 656/2025 INDIA Vs. MS PACEj026 16.03.2026
IGLOBAL
[PROPPARVEEN
[YADAV
14 ICommercial |CS(COMM) [01.07.2024 [Neeraj Kumar Vs/13.02.20 PE-03.03.2026 DE-NIL INIL [NIL INIL INIL
ISuit 317/2024 ILarson And Toubro26 10.03.2026
[Ltd
14 ICommercial |CS(COMM) [02.07.2025 [SHREE SHYAM[18.02.20|PE-09.03.2026 INIL INIL INIL INIL INIL
ISuit 1342/2025 ICORPORATE 26
ISERVICE Vs,
[TURBO
IMEGHAAIRWAYS
614 ICommercial |CS(COMM) [14.07.2025 [TSM BUILDWELL19.02.20 [PE- 07.03.2026 INIL INIL INIL INIL INIL
ISuit 1371/2025 [PVT LTD Vs.26
KAMLADITYYA
ICONSTRUCTION
14 (Commercial [CS(COMM) [21.08.2025 MANOJ 19.02.20 [PE-10.03.2026 INTL INIL [NIL [NIL INIL
Suit k47/2025 IMALHOTRA Vs|26
IGOLDWYN LTD|
[UNIT IIT
14 (Commercial [CS(COMM) [18.01.2025 [DR ANJUNA DHIR?20.02.20PE-27.02.2026 INIL INIL INIL INIL INIL
Suit 33/2025 s. AIR FORCE AND26
[NAVAL
IOFFICERSCGHS
1614 ICommercial |[CS(COMM)11/04.03.2025 [Vinod Kumarf13.02.20 [PE-17.03.2026 DE-NIL INIL INIL INIL INIL
Suit 2/2025 ISharma Vs|26 24.03.2026
[Kundarah  Trading|
ICorporation Pvt Ltd
1614 (Commercial [CS(COMM) [21.03.2024 [NISHANT OBEROI23.02.20[PE-02.03.2026 DE-NIL INIL INIL INIL INIL
Suit 167/2024 [Vs. WEALTH]|23 17.03.2026
WALLET
14 (Commercial [CS(COMM) [01.04.2025 [Dr. Joginder Solanki24.02.20[PE-19.03.2026 DE-NIL INIL INIL INIL INIL
Suit 168/2025 [Vs. Ace Welfare Pvt[26 130.03.2026
ILtd. Ace Hospital




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
1614 (Commercial |[CS(COMM) [10.10.2022 |[UNION BANK OF26.02.20[PE-19.03.2026 DE-NIL INIL INIL INIL INIL
ISuit 184/2023 INDIA Vs. RIWAJ]26 02.04.2026
ICLOTH HOUSE
IANDDESIGNER
[BOUTIQUE
1614 (Commercial [CS(COMM) [26.12.2025 [M/s Sky Seater17.02.20 [PE-24.03.2026 DE-NIL INIL INIL INIL INIL
Suit [703/2025 Tours And Travels26 17.04.2026
Pvt Ltd Through its|
[Director Rakesh Rail
s.DHEERAJ
[DOGRA
150 [SH. AJAY GULATI-L;SOUTH 509 ICOMMERCIA|59/2025 06.02.2025 |Gee Key Fabrics Vs 02.02.20PE- 23.02.2026 INIL [NIL [NIL . L
IDISTRICT JUDGE,WEST L SUIT IDivine Creations 26
ICOMMERCIAL COURT-04
509 ICOMMERCIA[271/2025  [24.05.2025 [Nainital Bank Ltd|04.02.20[PE-03.03.2026 INIL [NIL INTL L L
IL SUIT [Vs. Parul 26
509 ICOMMERCIA|[354/2025  [03.07.2025 [LIC Housing Finance|17.02.20 [PE-27-03-2026 INIL [NIL INIL L L
IL SUIT [Ltd. Vs. Ajay Ratra |26
1509 ICOMMERCIA [281/2025 [27.05.2025 [DR PRADYUMN]|16.02.20 [PE30.03.2026 INIL INIL INIL L L
IL SUIT [KUMAR Vs. INDUE26
IPREFEB PVT
ILTDTHROUGH ITS$|
IDIRECTOR
509 ICOMMERCIA[268/2025  [24.05.2025 Bank Of Baroda Vs|19.02.20PE—27.03.2026 INIL INIL INIL L L
IL SUIT Mrs. Guddi 26
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